
A Review of the Madras Legislative Assembly (1957-62)        Section II 

 

TABLE No. III 
 

Statement of casual vacancies and the Members elected to fill them at bye-election 
 

 

Serial Number , Name and 
Constituency of Member whose 

seat became vacant 

 

Cause and date of 
the vacancy 

 

Member elected to fill the 
vacancy and date of 

declaration 

 

Date of taking 
oath or 

affirmation 
(1) (2) (3) (4) 

 

1. * Sri Andi Gounder-Yercaud- 
       Reserved-(S.T)  
       Constituency 

 

Death-14th March 
1957 

 

Sri Kulandai Gounder 
(Kulandaiswamy 
Gounder) - 29th Mary 
1957 
 

 

27th June 
1957 

2.  *Sri U.Muthuramalinga  
      Thevar - Mudukulathur -  
       General Constituency 
 

Resignation - 20th 
March 1957 

Sri T.L. Sasivarna 
Thevar - 4th July 1957 

18th July 
1957 

3. Sri Kr.Rm. Kariamanickam  
    Ambalam - Tiruvadanai  
    Constituency 
 

Election held void 
- 21st October 
1957 

Sri S. Ramakrishna 
Thevar - 7th April 1958 

10th April 
1958 

4. Sri P.P.M.T. Ponnuswami -  
    Tuticorin Constituency 

Death - 24th April 
1958 

Sri A. Samuel Nadar - 
26th July 1958 

3rd 
September 
1958 
 

5. Sri Sami Sahajananda -  
    Chidambaram (Reserved)  
    Constituency 
 

Death - 1st May 
1959 

Sri P. Arasan - 19th 
October 1959 

5th December 
1959 

6. Sri M.D. Ramaswami -  
   Aruppukkottai Constituency 

Death 29th June 
1959 

Sri Sowdi S. Sundara 
Bharathi - 22nd 
November 1959 
 

7th December 
1959 

7. Sri A. Samuel Nadar -  
    Tuticorin Constituency  

Death - 29th July 
1959 
 

Sri R. J. Sundar Singh - 
29th January 

10th March 
1960 

8. Sri T. Veluchami - Alangulam  
    Constituency 
 

Election held void 
- 5th August 1959 

Sri S. Pandiaraj - 9th 
February 1960 

10th March 
1960 

9. Dr. U. Krishna Rao - Harbour  
    Constituency 
 

Death - 3rd 
August 1961 

† † 

10. Sri A. Vedarathnam -  
      Thiruthuraipoondi (General)  
      Constituency 
 

Death - 24th 
August 1961 

† † 

11. Sri G. Annamalai Muthuraja-   
      Andanallur Constituency 
 

Death - 27th 
January 1962 

† † 

* Vacancies arose before the constitution of the Assembly under section 73 of the  
    Representation of People Act, 1951. 
† No bye-elections were held for these vacancies 
 


